\224I TEMNO1 17 COURT NO. 5 SECTI ONXIA

SUWPREMECOURTO-I ND
E

RECORDOF PRCOCC I NGS

CVI LAPPEALNJs). 805802001

NN RMAL CHAND R A SINH A Appel | ant (s)
VERSUS

UNTON OF INDI A & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

W T HOCGvil Appeal NOO 8 05 9 of 2001
(Wth office report)

Date: 06/ 02/ 200 8 These Appeal s were called on for hearing today.

CORA M :
HONBLEMR JUSTI CEHK SEMA
HONBLEM JUSTI CEMRKANDEYKATJU

For Appell ant(s)
Ms. Sumita Ray, Adv.

M. RG P adi a, Sr.Adv.

M. B. K. Pr as ad, Adv.

Ms. Salini Ku mar , Adv.

M. Lalit Srivastava, Adv.
Ms Anil K atiyar, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List it after a week in order to enable the parties
to decide as to whether they are agreeable to refer this case

to Lok Adal at or Mediation Centre.
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